29.05.2017 J-1

29.05.2017

1. CRL.A 5272016

1. CRL.A 71/2015

2. CRL.A 58972015

3. CRL.A 820/2015

AT 2.15 P.M

1. CRL.A 846/2001

2. CRL.A 942/2001

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.34

(DIVISION BENCH-VIII)

HON"BLE MR. JUSTICE SIDDHARTH MRIDUL
HON"BLE MS. JUSTICE MUKTA GUPTA

GHANSHYAM @ RAJU
VS. STATE (GOVT OF NCT
OF DELHI)

COURT NO. 35

SIDDHARTH YADAV
ANKIT AGGARWAL
RAJN1 GUPTA

HON"BLE MR. JUSTICE ASHUTOSH KUMAR

SATISH
VS. THE STATE GOVT OF
NCT OF DELHI

ABID
VS. THE STATE GOVT OF
NCT OF DELHI

IMTIYAZ @ TOE
VS. STATE

COURT NO. 30

NIKITA SHARMA
NEELAM SHARMA

SHRIKANT TYAGI
NEELAM SHARMA

SITAB ALI CHAUDHARY
NEELAM SHARMA

HON"BLE MR. JUSTICE P.S.TEJI

MUSLIM KHAN
VS. THE STATE OF DELHI

RAM SWAROOP & ORS.
VS. STATE GOVT. OF NCT
OF DELHI

HIGH COURT OF DELHI
27TH MAY,2017

1177777777

R.K. SONAKIYA,
PANNA LAL SHARMA

R_N. MITTAL,

ARVIND KUMAR GUPTA

ANSHUL GARG, ABHISHEK GOYAL
RACHIT GUPTA, RAJAT BHARDWAJ
MOHD. AINUL ANSARI

AKSHAL MALIK,

REGISTRAR (LISTING)



29/05/2017 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 34
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

FOR PRONOUNCEMENT OF JUDGEMENT
3. CO.PET. 35/2017 IN THE MATTER OF DIVINE TIGER OFFICIAL LIQUIDATOR
RESORTS & HOTELS PRIVATE
LIMITED (IN VOL. LION.)

COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

42. CO.PET. 584/2014 CHANGZHOU TRINA SOLAR ENERGY RAHUL SHARMA,DHIR AND DHIR
CO.APPL. 3055/2015 CO. LIMITED ASSOCIATES
CO.APPL. 9/2016 Vs. HINDUSTAN POWER PROJECTS
CO.APPL. 481/2016 (P) LTD.

AT 2:15 P.M.

Other Cases filed against same respondent
CO.PET. 703/2014 filed by HANWA CORPORATION, KOREA (D. of Hearing : 18-NOV-14 )
CO.PET. 585/2014 filed by CHANGZHOU TRINA SOLAR ENERGY CO. LIMITED (D. of Hearing : 12-JAN-15 )
CO.PET. 100/2015 filed by HANWHA CORPORATION,KOREA (D. of Hearing : 30-MAY-16 )

43. CO.PET. 585/2014 CHANGZHOU TRINA SOLAR ENERGY RAHUL SHARMA,DHIR AND DHIR
CO.APPL. 3057/2015 CO. LIMITED ASSOCIATES,VIVEK SIBAL,POOJA
CO.APPL. 3058/2015 Vs. HINDUSTAN POWER PROJECTS M SAIGAL,MANEESHA DHIR,KPS
CO.APPL. 10/2016(CM For Re (P) LTD. KOHLI,MILIN SINGH NEGI
storation)

CO.APPL. 474/2016
AT 2:15 P.M.

Other Cases filed against same respondent
CO.PET. 703/2014 filed by HANWA CORPORATION, KOREA (D. of Hearing : 18-NOV-14 )
CO.PET. 584/2014 filed by CHANGZHOU TRINA SOLAR ENERGY CO. LIMITED (D. of Hearing : 12-JAN-15 )
CO.PET. 100/2015 filed by HANWHA CORPORATION,KOREA (D. of Hearing : 30-MAY-16 )

44, CO.PET. 38/2017 IN THE MATTER OF REENA OFFICIAL LIQUIDATOR
AT 2:15 P.M. MARKETING PVT. LTD. (IN VOL. RUCHI SINDHWANI,MEGHA BHARARA
LION.)
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29.05.2017

AT 02.15 P.M.
69. ARB.P. 21/2017
70. O.M.P. (COMM)
71. O.M.P. (COMM)
72. O.M.P. (COMM)
73. O.M.P. (COMM)
74. O.M.P. (COMM)
75. O.M.P. (COMM)
76. O.M.P. (COMM)
77. O.M.P. (COMM)
78. O.M.P. (COMM)
79. O.M.P. (COMM)
80. O.M.P. (COMM)
8l1. O.M.P. (COMM)

209/2017

COURT NO. 20
HON'BLE MR. JUSTICE VIBHU BAKHRU

FOR PRONOUNCEMENT OF JUDGMENT

(0s - D)

AFCONS INFRASTRUCTURE LTD.
Vs. RAIL VIKAS NIGAM LIMITED

SHAKUNTLA EDUCATIONAL AND
WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.

Vs. S. E. INVESTMENTS LTD.

SHAKUNTLA EDUCATIONAL AND

(ORIGINAL JURISDICTION)

MANU SESHADRI

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND

WELFARE SOCIETY & ORS. ASSOCIATES
Vs. S. E. INVESTMENTS LTD.
S.E. INVESTMENTS LIMITED NAGESH PUTHIGE

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY & ORS.

S.E. INVESTMENTS LIMITED
Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY & ORS.

NAGESH

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

NAGESH

S.E. INVESTMENTS LIMITED
Vs. SHAKUNTLA EDUCATIONAL &
WELFARE SOCIETY & ORS.

NAGESH

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

NAGESH

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

PUTHIGE

PUTHIGE

PUTHIGE

PUTHIGE

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES
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O0.M.P. (COMM)
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O0.M.P. (COMM)
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I.A. 5555/2017

3

.P. (COMM)

I.A. 5557/2017

AT 2.15 P.M.

210/2017

211/2017

212/2017

213/2017

214/2017

215/2017

216/2017

219/2017

220/2017

CS (0S) 4052/2014

I.A. 14/2016

FOR PRONOUNCEMENT OF JUDGMENT

SHAKUNTLA EDUCATIONAL AND
WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

SMT. SHAKUNTLA EDUCATIONAL
AND WELFARE SOCIETY & ORS.
Vs. S. E. INVESTMENTS LTD.

S.E. INVESTMENTS LIMITED

Vs. SMT. SHAKUNTLA
EDUCATIONAL & WELFARE SOCIETY
& ORS.
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COURT NO. 19 (OS-F)

(ORIGINAL JURISDICTION)

SONDHI NARULA DALAL AND

ASSOCIATES

NAGESH PUTHIGE
NAGESH PUTHIGE
NAGESH PUTHIGE
NAGESH PUTHIGE

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES

SONDHI NARULA DALAL AND
ASSOCIATES

NAGESH PUTHIGE

HON'BLE MR. JUSTICE YOGESH KHANNA

M/S ADHUNIK DATAMATICS PVT
LTD
Vs. CHANDAN SINGH & ORS
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RATAN K SINGH, NIKHLESH
KRISHNAN, AISHWARY KUMAR
TIWARI, SOMYA PRIADARSHANI,
L.B.RAI, VIJAY KUMAR, GAURAV
KUMAR RAI
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